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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
E.A. NO. 13/2024
v
0.A. NO. 598/2019

IN THE MATTER OF:

SARIQ ABBAS ZAIDI & ANR. .-.APPLICANTS
VERSUS
STATE OF UTTAR PRADESH & ORS, -..RESPONDENTS
AFFIDAVIT

I, Vikramaditya Singh Malik, S/o0 Yudhvir Singh Malik, aged about 36 years,

R/o Ghaziabad Nagar Nigam, presently in New Delhi, do hereby solemnly

affirm and declare as under:

L

I am the Commissioner Municipal Corporation Ghaziabad and fully
conversant with the facts and circumstances of the present case and

therefore competent to sign and depose the present Affidavit,

I affirm that this affidavit is in compliance of the Order dated
13.03.2024 read with Order dated 20.05.2024 passed by the
National Green Tribunal, Principal Bench, New Delhi in the above

captioned matter to place on record certain facts.

[ state that the Applicant has preferred the present execution

application seeking enforcement of the Order dated 04.03.2020
passed by this Hon’ble Tribunal in OA No. 598/2019, wherein the

issue pertained to the alleged encroachment on the green land by the
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4. I state that in compliance with the order dated 04.03.2020, the
Ghaziabad Municipal Corporation, Respondent No. 4 herein, has
duly undertaken all necessary actions.The Respondent No. 4 states
that it has authorized a total of 26 parking lots in the vicinity of
Kaushambi Area. The area in question as raised in the present EA is
not an authorized parking area and the Respondent No. 4 has never
granted any permission for allowing parking in the said area. A table
containing the list of 26 Parking Lotsis annexed herewith and
marked as ANNEXURE - A.

5. I state that the Respondent No. 4 has on various occasions
addressed letters to the Parking In-charge as well as the
Superintendent of Police, Ghaziabad and the Deputy Commissioner
of Police, Urban Area, Ghaziabad, vide Letters dated 24.06.2024,
08.05.2024, 11.02.2020, 25.07.2019, and 12.03.2019%instructing the
closure of illegal parking operations in order to prevent further
encroachment on the green belt in the Kaushambi area as the
concern relating to removal of illegal parking has to be looked at by
the Traffic Police Department. Additionally, no contracts have been
sanctioned for parking on the green belt. Copies of Letters dated
24.06.2024, 08.05.2024, 11.02.2020, 25.07.2019 and 12.03.2019
issued by Respondent No.4 are annexed herewith and marked as
ANNEXURE - B.

6. I state that there is presently no encroachment upon the green belt
area in question, and no parking permits have been issued in
relation to the said site. It is also stated that to protect the greenbelt
and to avoid any illegal parking on the greenbelt, the said portion has
been barricaded with iron fencing.Various geo-tagged photographs

also also attached for reference and verification. It is also respectfully

b
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maintéining the area on a regular basis to ensure its preservation.
Copy of Letter dated 20.08.2024 along with geo-tagged photographs
are annexed herewith and marked as ANNEXURE - C.

7. It is humbly submitted that the Respondent No. 4 has duly ensured
full compliance with its obligations under the orders of this Hon'ble
Tribunal. However, the responsibility for the actual oversight and
enforcement of measures relating to removal of any unauthorized
parking adjacent to the greenbeltremainswith the local police
authorities, for which necessary communications have been issued
to the_ Police Department. Respondent No. 4 remains fully committed
to the continued maintenance of the green belt and to preventing any
unauthorized parking within the area, in strict adherence to the

directives issued by this Hon'ble Tribunal.

8. I state that everything stated above has been stated by me in my
official capacity based on and derived from the official records
maintained by the Ghaziabad Nagar Nigam in the official capacity

and [ state that nothing material has been concealed therefrom.
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VERIFICATION

I, the abovenamed depc;nent, do hereby solemnly verily that the contents of
the aforesaid affidavit are true and correct to the best of my knowledge and

belief and nothing has been concealed therefrom.

Verified at JLB-‘Q{ L/l ony ks M&m%ay of August, 2024. }WV‘
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